73 Matters under

{iv) NEED FOR FINANCIAL ASSISTANCE
10 STATE GOVERNMENT OF WEST BENGAL
TOR THE PURCHASE OF PADDY.

SHRIMATI GEETA MUKHERJEE
(Panskure): Mr. Chairman, in West
Bengal distress sale of paddy has be.
gun. In gome surplus pockets, medium
paddy is being sold at Rs. 80
to Rs. 100 5 quintal. The State uov-
ernment has planned to buy the padd:
and has just started buying. But.
there is greal unrest among the pro-
ducer peasants zbout the totally un-
remunerative price of paday fixed by
the Central Government at which the
State Government is buying. They
are naturally denranaing remunera-
tive price of Rs. 125 to Rs. 139 per
quintal. In view of the fact that the
Central Government is also consider-
ing raising the minium price of
paddy, 1 urge the Central Government
o help the State Government finan-
cially so that the Stete Government
and the FCI can purchase the paddy
at Rs. 125 to Rs. 130 per quntal

(V) NON-IMPLEMENTATION OF ASSU-

RANTES GIVEN TO JAWANS OF THE CEN-

TRAL INDUSTRIAL SECURITY FORCE, IN
1978

SHRI INDRAJIT GUPTA (Basirhat):
Mr. Chairman, Sir, as a result of
widespread agitation in 1979 by the
Jawans of the Centraj Industrial Secu-
Tity Force (CISF) for improvement in
their service conditions and for the
right to form their own staff associa-
lion for representation of grievances,
the then Central Government had
taken action in the form of large
scale aismissals, transfers and arrests
pending prosecution. Later on, the
then Minigter of Home Affairs and the
Inspector General, CISF, hag given
assurances that all these cases of
distiplinary action would be sym-
pathetically reviewed and staff asso-
disciplinary gction would be sym-
€0 provided they are only af unit
{evel and were duly electea by the
jawans.

Itisamatterotdeepregret that
despite the lepse of over one year,
during which 3 new Centra] Govern-
ment hag taken office, nothing has
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been done to fwifil the assurances.
given to the men. About 350 jawans
are stil ouwt of eervice. one hundred
are umder suspemsion, and hune
dreds more have been arbitrerilly
transferred. They include a number
of members and office-bearers of the
local, unit-level staff associations
which were permitted to be fortmed by
the 1.G. Recently. the CISF battalion
posted at Ranchi has been singled out
for deliberate provocation by the ofi-
cers wha are still maintaining the
obnoxious private ‘orderly’ syswm
which was one of the main grievan-
ces of the 1979 agitation, and which
was supposed to have been abolished.
Any protest, however peaceful, by
the men has sought to be savagely
suppressed at Ranchi where the bat-
talion was even made to surrender its
arms on the demand of the Bihar
Government which has mo guch
authority, this being a centrally
administered security force.

The entire situation may move to-
wards another conflagration if this
repressive policy is persisted with
The only complaint of the Jawans is
non-implementation of assurances
given. They must be treated as hu-
man beings if they are expected to
discharge onerous security duties.
The sooney the Mimistry of Home
Affairs looks intg their legitimale
grievances, the better it will be.

(vi) WORKING of COMMERCIAL SERVICES
OF ALL INTIA RADIO, DELHT STATION

SHRI RASHEED MASOOD (Saharn-
pur): The working of the Commerciai
Services of All India Radio, Delh:
Station have worsened. The new ac-
vertisers find it very difficult to get
air time for their products. When-
ever, an advertiser gpproaches fthe
service for booking time, he is told
that allotiment is done gtrictly accord-
ing to the first-come-first-served basig
and hig name is put on the waiting
list. But time is not allotted,

Products of certain producers are
given air time repeatedaly and con-
tmuousiy.‘ The advertisements booked
by certain agencies are given priority.



